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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Crimnal Appeal No. 759 of 2003
Maul avi Hussein Haji Abraham Umarj i Appel I ant (s)
VERSUS
State of CGujarat & Anr. Respondent (s)
[ HEARD BY HON BLE S. N. VARI AVA AND ARI JI T PASAYAT, JJ.]

Date : 29/07/2004 This appeal was called on for pronouncenent of
j udgnent today.

CORAM :

HON BLE MR JUSTI CE S. N. VARI AVA
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s)
Ms. Aparna Bhat, Adv.

For Respondent (s)
Ms. Hemanti ka Wahi, Adv.

The Court nade the follow ng
JUDGMENT
Hon' ble M. Justice Arijit Pasayat pronounced the judgnent of the Court.
The appeal is disnmissed for the reasons recorded in the judgnent.
Report abl e.

Ani ta

(Jasbir Singh)
Court Master

(Signed judgnent is placed on the file.)



